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(c) if mot, what other steps have
been taken to streamline the public
distribution system?

THE MINISTER OF CIVIL SUP-
PLIES (SHRI V. C. SHUKLA): (a)
No, Sir.

(b) The cooperatives are extensively
used for the ©public distribution
system The State Governments have
been advised to set up Advisory
Committees at various levels asso-
ciating representatives of consumer
and women’s organisations to super-
vise the public distribution system.

(¢) The public distribution system
in the country is under constant re-
view in consultation with the State
Governments and the concerned De-
partments and agencies of the Central
Government. As a result of these
rev1ews considerable improvement
has been effected in the supply of
essential commoditiers to the States.
The State Governments have alse
taken necessary steps to strengthen
the infrastructure to expand and re-
vitalise the public distribution system,

Tightening of Credit Squeeze to Check
Inflation

786. SHRI S. M. KRISHNA: Wil
the Minister of FINANCE be pleased
to state : .

..........

(a) the varioug measures taken by
his Ministry and the other monetary
authorities like the Reserve Bank of
India to tighten the credit squeeze to
check the present inflationary trends;

(b) how far these measureg have
resulted in fighting the inflation; and

(¢c) what other measures Govern-
ment have in view to arrest these in-
flationary trends?

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI
MAGANBHAI BAROT): (a) to (c)
The Reserve Bank of India has been
taking such credit control measures
which aim at restraining inflationary
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pressures in the economy, without in:
any way affecting the level of pro-
duction. These measures include the
use of Statutory Liquidity Ratio
(SLR), Cash Reserve Ratio, incremen-
tal credit-deposit ratio, refinance ac-
commodation, selective credit controls,
interest rates and optimal manage-
ment of funds, It has also curtailed
the effective drawing powers of large
borrowers under cash-credit and in-
land bills account  effective control on
non-food credit expansxon of sche-
duled commercial banks. The Parti-
cipation Certificates have also bewn
brought within the purview of the
SLR and Cash Reserve Ratio require-
ments. As a result of all these mea-
sures, the increase in money supply
was lower at Rs. 2265 crores (10.3 per
cent) during 1979.80 (upto March 26,
1980) compared to an increase of
Rs. 3437 crores (18.7 per cent) during
1978-79. ermlarly the rate of growih
in scheduled bank credit (Gross) to
commercial sector has been restrained
in 1979-80 at 17.7 per cent compared
with 19.7 per cent in the previous
year. The detailed measures taken to
contain the credit expansion in the
face of inflationary potential have
been outlined in the Economic Survey
1979-80, which is being presented to
the Parliament today, The position
is being kept under careful watch and
further measures will be undertaken
in the light of the emerging situa-
tion.

Commercial and Economic Cooperation
between India and European Economic
Community

787. SHRI S. M, KRISHNA: Will the
Minister of COMMERCE be pleased to
state:

(a) whether during hig recent visit
to the capital, Mr. Roy Jenkins, Pre-
sident of European Economic Com-
munity held talks on commercial and
economic co-operation between India
and the European Economic Commu-
nity;

agreement been
features

(b) has any
reached; if go, the salient



200  Written Answers JYAISTHA 23 1902 (SAKA) Written Answers 210

thereof and how it will benefit India;
and

(¢) if not, when it ig likely to be
finalised?

THE MINISTER OF COMMERCE &
STEEL AND MINES (SHRI PRANAB
MUKHERJEE): (a) Yes, Sir. The talks
with Mr. Roy Jankins, President of
the Commission of the FEuropean Com-
munities, covered various multi-
latoral and bilateral issues such as the
new Commercial and Economic Cooper-
ation Agreement between India aund the
European Economic Community.

(b) and (c). The talks were in the
nature of mutual exchange of views
and did not envisage conclusion of any
agreement.

Price Rise

788. SHRI ARJUN SETHI:
SHRI N. E. HORO:

Will the Minister of FINANCE be
pleased to state:

(a) whether Government realise
that the prospects on the price front
are bleak during coming harvest and
it is unlikely to improve price situa-
tion;

(b) if so, whether Government has
noted that the important role of non-
agricultural items in the inflation of
the past year makeg it necessary to
maintain continued vigilance against
sources of inflation outside the non-
agricultural sector; and

{c) if so, the steps Government
propose to take in this regard?

THE DEPUTY MINISTER IN THE
MINISTRY  OF FINANCE (SHRI
MAGANBHAI BAROT): (a) and (b).
Prices have remained under wnressure
since the beginning of 1979-80 and that
the situation was aggravated by wide-
spread drought in the couniry and
international factors. Between Masarch
1979—March 1980, the prices of non-

agricultural products rose by 26.7 per
cent as against 13.2 per cent in case of
agricultural products. Although there
has been some slow-down during the
recent months, prices are Hkely to-
remain under pressure due to seasonal
factors until the middle of Seplember.
However, there is no cause for undue:
passimism. Early reports on the pro-
gress of monsoon are quite encourag-
ing and normal rainfall during the
year will no doubt improve ‘he price-
situation substantially.

(c) Government are aware of the
factors respensible for upward pres-
sure on prices and keeping a careful
watch on the price front. Several steps
have already been taken to hring the
prices under reasonable control and
further steps in this regard would be
taken as and when necessary.

Appointmenf{ of Subordinate Staff
Class—IV Employeeg in S.B.I,
New Delhi

789. SHRI CHANDRA PAL SHAI-
LANI: Will the Minister of FINANCE
be pleased to state:

(a) whether the State Bank of
India, New Delhi Local] Head Office
had prepared a panel/waiting list in
June, 1979 for the appointment of
subordinate staff/Class—IV employees
for its various branches in Delhi/New
Delhi;

(b) if so, the number of persons ap-
pointed immediately after interview
in June, 1979 and those who were
placed on the panel/waiting list;

(c) whether it js a fact that a large
number of out-side persons have been
subsequently appointed on the re-
text of ‘on temporary basis’ on the
posts of subordinate staff/Class— IV
services just to ignore the panel form-
ed in 1979,

(d) if so, the number of such per-
sons appointed, and the reasons for
the same, when the panel ig still alive;
and





